IN THE HIGH COURT OF

ORISSA, CUTTACK
Institution of Applications for issue of Certified
Copies.
Report on :24-04-2026
Date

24.04.2026

Court Name

c.c
Applied For

BLAPL-
47/2026(24.04.2026 72005 M.K.MOHANTY [C. Order Dtd. 2026-04-21 BATL-1
WP (C) - RANJIT o WRIT
52/202624.04.2026  [00C)T e iy c. Order Dtd. 2026-04-22 o eH .
ABLAPL-
53/2026[24.04.2026 52200 p. c. DasH [C. Order Dtd. 2026-04-21 BATL-1
BLAPL-
57/202624.04.2026 20770 o IKISHOR DAS [C. Order Dtd. 2026-04-22
61/2026|24.04.2026 |WELC)~ N.D.TRIPATHY |C Order Dtd. 2026-04-23
04 19755/2024 N-D- : .
BLAPL-
63/202624.04.2026 7,700 . P.K.JENA c. Order Dtd. 2026-04-21
BLAPL-
65/202624.04.2026 720707 Pk DAS c. Order Dtd. 2026-04-22
66/2026|24.04.2026 |CLBAPL- B.B.MALLICK |C Order Dtd. 2026-04-22
-04. 1593/2026 [P*B- : :
BLAPL-
68/202624.04.2026 o270 M.K.SWAIN [C. Order Dtd. 2026-04-22
69/2026|24.04.2026 |CDAPL- M.K.SWAIN  |C Order Dtd. 2026-04-22 BATL-2
04 1128/2026 [1K- : :
71/2026 |24.04.2026  |PLAPL- R.R.CHHOTRAY |C Order Dtd. 2026-04-22
04 1885/2026 |°-R- : :
BLAPL-
72/2026(24.04.2026 7T P K.MISHRA [C. Order Dtd. 2026-04-22
73/2026 |24.04.2026 |PLAPL- M.MOHANTY  |C Order Dtd. 2026-04-22 BATL-1
04 1289/2026 | : :
74/2026 |24.04.2026 |CLBAPL- M.R.SAHOO  |C. Order Dtd. 2026-04-22

1595/2026




BLAPL-

76/2026(24.04.2026 |7 500" o M.R.SAHOO Order Dtd. 2026-04-22 BATIL-2
77/2026 24.04.2026 |CUBPLT M.R.SAHOO COURT NO. 3 |order Dtd. 2026-05-04
YR 1163/2026 | " . € .
78/2026 |24.04.2026  |PLAPL- M.K.MOHANTY COURT NO. 3 |order Dtd. 9999-12-31
04 3639/2026 [-E- : .
79/2026 |24.04.2026 |PLAPL- P .K.MOHANTY COURT NO. 3 |order Dtd. 2026-04-22
04 1609/2026 |° K- : .

BLAPL-

80/2026 (24.04.2026 G.C.MOHARANA COURT NO. 3 |order Dtd. 2026-04-21 BATL-1

1749/2026

ABLAPL- BINDU SAGAR
81/2026(24.04.2026 [0 250 L COURT NO. 24 [order Dtd. 2026-04-21
82/2026|24.04.2026 |CCBAPL- K.K.NATH COURT NO. 24 |0rder Dtd. 2026-04-22 BAIL-1

04 1275/2026 |F K- : .
83/2026(24.04.2026 |CLBAPL- G.R.PATRA COURT NO. 24 |0rder Dtd. 2026-04-22
04 1928/2026 |°°R: : .
85/202624.04.2026 |[PBLAPL luaNGU NANDY COURT NO. 24 |0order Dtd. 2026-04-21
04 2331/2026 : :

ABLAPL-
86/202624.04.2026 MANGU NANDY COURT NO. 24 |[order Dtd. 2026-04-21 BATL-2

2338/2026

BLAPL- CHITTA
87/202624.04.2026 | J0on Do T any COURT NO. 24 |[order Dtd. 2026-04-21

RSA- SECOND
99/2026(24.04.2026 |02 o0 [P K SWAIN COURT NO. 21 |order Dtd. 9999-12-31 ot

CMP-
00/2026(24.04.2026 |50 . |S MOHARANA COURT NO. 20 |order Dtd. 9999-12-31
01/2026 24.04.2026 5B N SWAIN COURT NO. 21 [0rder Dtd. 9999-12-31

04 190/2026 : :

RSA- SECOND
02/2026(24.04.2026 ;>0 o [P K LENKA COURT NO. 22 |order Dtd. 9999-12-31 ot
03/2026 |24.04.2026 |ME” P K NAYAK COURT NO. 22 |order Dtd. 2026-04-22

YR 1264/2024 . raer :
04/202624.04.2026 | CHE” P K NAYAK COURT NO. 22 |order Dtd. 2026-04-22
YR 1254/2024 . raer :

WP (C) - o WRIT
05/2026(24.04.2026 |,/ IR C MALLICK COURT NO. 22 |order Dtd. 2026-04-22 o CH

We (C) - o WRIT
06/2026(24.04.2026 3007 R C MALLICK COURT NO. 22 |order Dtd. 2026-04-22 o CH-

WP (C) - WRIT
07/202624.04.2026 |5-7) 0 R C MALLICK COURT NO. 22 |0order Dtd. 2026-04-22 R NCH

WP (C) - o WRIT
08/2026(24.04.2026 30007 R C MALLICK COURT NO. 22 |order Dtd. 2026-04-22 o NCH -
09/202624.04.2026 | CHE~ P K NAYAK COURT NO. 22 |0order Dtd. 2026-04-22

04 1255/2024 : .

WP (C) -

10/2026(24.04.2026 M NAYAK COURT NO. 21 |order Dtd. 9999-12-31

36961/2025




WP (C) - —04-
11/2026|24.04.2026 |30, 00" o0, [R C MALLICK COURT NO. 21 |0rder Dtd. 2026-04-22
WP (C) - Coa WRIT
12/2026|24.04.2026 |, %> .o [P BEHERA COURT NO. 21 |0rder Dtd. 2026-04-22 R ANCH-]
WRIT
WP (C) - Coa BRANCH
13/202624.04.2026 |3 oo’ M. MISHRA COURT NO. 12 |0rder Dtd. 2026-04-10 (DTVISTC
BENCH-3)
ABLAPL-
14/2026|24.04.2026 |70 " o IM.R.SAHOO COURT NO. 12 |0rder Dtd. 2026-04-21
ABLAPL-
15/202624.04.2026 720077 M.R.SAHOO COURT NO. 12 |0rder Dtd. 2026-04-21
ABLAPL-
16/202624.04.2026 | 7770 0 IM.R.SAHOO COURT NO. 12 |0rder Dtd. 2026-04-21
ABLAPL-
17/202624.04.2026 5207700 M.R.SAHOO COURT NO. 12 |0rder Dtd. 2026-04-21
18/2026[24.04.2026 [ooPAPL=ly ¢ pasw COURT NO. 12 |0rder Dtd. 2026-04-21 BAIL-1
R 2348/2026 | : :
ABLAPL-  BALARAM
20/2026|24.04.2026 [,/ 0o [Crien COURT NO. 12 |0rder Dtd. 2026-04-21 BAIL-2
ABLAPL-
22/2026 |24.04.2026 [, o |S.R.SAHOO COURT NO. 12 |0rder Dtd. 2026-04-21
ABLAPL-
23/2026 |24.04.2026 |2 . |P.R.SINGH COURT NO. 12 |0rder Dtd. 2026-04-21
ABLAPL-  |LAXMIDHAR
25/2026|24.04.2026 [0 oo [0 COURT NO. 12 |0rder Dtd. 2026-04-21
ABLAPL-
26/2026 |24.04.2026 [~ o |S.R.SAHOO COURT NO. 12 |0rder Dtd. 2026-04-21
ABLAPL-
28/2026 |24.04.2026 [ - [KSHITISH COURT NO. 12 |0rder Dtd. 2026-04-21
ABLAPL-
29/2026|24.04.2026 [, /o' |S.K.SUNDARA COURT NO. 12 |0rder Dtd. 2026-04-21
ABLAPL-
30/2026 |24.04.2026 [, o |P.K.MOHANTY COURT NO. 12 |0rder Dtd. 2026-04-21
31/202624.04.2026 SoPREMT s N.mTsHRA COURT NO. 12 [Order Dtd. 2026-04-21 BATL-2
e 2265/2026 |7 : '
32/2026|24.04.2026 |ABLAPL- | PITAMBAR COURT NO. 24 |Order Dtd. 2026-04-21 BAIL-1




2245/2026 |PANDA
ABLAPL-
33/2026124.04.2026 RITA SINGH C. COURT NO. 24 Order Dtd. 2026-04-21 BAIL-1
7462/2025
WA- WRIT
34/202624.04.2026 B0 |a K PATRA  [C. COURT NO. 24 [order Dtd. 2026-04-22 N pEAL
ABLAPL- COURT NO. 2
35/2026(24.04.2026 [0 |P.C.DASH C. o0 Order Dtd. 2026-04-21
BLAPL- COURT NO. 2
36/2026(24.04.2026 |00 o K.K.NATH C. ooy Order Dtd. 2026-04-21 BAIL-1
TRP (C) -
37/2026(24.04.2026 J BEHERA c. COURT NO. 16 |order Dtd. 2026-07-27 M.J.C
356/2025
38/2026|24.04.2026 |PLAPLT J.PARIDA c COURT NO. 16 |order Dtd. 2026-04-21
04 1340/2026 |7 : : :
39/2026|24.04.2026 |PLAPLT R.K.MALLICK |C COURT NO. 16 |0rder Dtd. 2026-04-21
04 1773/2026 R K- : : :
40/2026 |24.04.2026 |CLAPL- M.R.SAHOO  |C COURT NO. 16 |0order Dtd. 2026-04-21
04 1780/2026 |-R: : : :
41/2026|24.04.2026 |CLBPL- A.K.MOHANTY |C COURT NO. 16 |0rder Dtd. 2026-04-21
04 1804/2026 MK : : :
42/2026 |24.04.2026 |CCBPL- B.R.DALAI  |C COURT NO. 16 |order Dtd. 2026-04-21
04 1806/2026 |°-R- : : :
43/2026 |24.04.2026 |CUBAPL- D.P.DASH c COURT NO. 16 |order Dtd. 2026-04-21
. . 2701/2026 . . . . raer .
44/202624.04.2026 |PPAEL” D.P.DASH c COURT NO. 16 |0order Dtd. 2026-04-21
-04. 2694/2026 |P-F- : : :
BLAPL— BIBHUTI
45/202624.04.2026 o ',0 " RANJAN C. COURT NO. 16 |0order Dtd. 2026-04-22
MOHANTY
46/20261(24.04.2026 BLAPL~- D.P.DASH C COURT NO 16 |Order Dtd 2026-04-21 BATL-1
04 2650/2026 |P-F- : : :
47/20261(24.04.2026 BLAPL- P.C.DASH C COURT NO 16 |Order Dtd 2026-04-21 BAIL-2
04 1797/2026 |F-C- : : :
BLAPL- SAROJ RANJAN
48/2026(24.04.2026 |00 o 12e c. COURT NO. 16 |order Dtd. 2026-04-21
BLAPL-
49/2026(24.04.2026 M.MOHANTY  |C. COURT NO. 16 |0order Dtd. 2026-04-21 BAIL-2
1750/2026
50/2026|24.04.2026 |PCAPLT D.P.DASH c COURT NO. 16 |order Dtd. 2026-04-21
04 1746/2026 P-F- : : :
BLAPL— PRADIPTA
51/2026(24.04.2026 | 00 o KUMAR C. COURT NO. 16 |order Dtd. 2026-04-21
MOHANTY
52/2026|24.04.2026 |PLPAPLT B.N.MUDULI |C COURT NO. 16 |0rder Dtd. 2026-04-21
04 1598/2026 |°-N- : : :
ABLAPL-
53/2026(24.04.2026 ;00070 |B.K.MOHANTY |C. COURT NO. 16 |0order Dtd. 2026-04-21 BAIL-1




54/2026(24.04.2026 |[PBLAPL™ lp ¢ MALLICK COURT NO. 16 |order Dtd. 2026-04-21 BATL-2
2262/2026
ABLAPL-
55/2026124.04.2026 CHHABI RANA COURT NO. 16 |Order Dtd. 2026-04-21 BAIL-2
2264/2026
ABLAPL-
56/2026(24.04.2026 P.K.MISHRA COURT NO. 16 |order Dtd. 2026-04-21 BATL-1
2274/2026
ABLAPL-
57/2026124.04.2026 SAMIR BARIK COURT NO. 16 |Order Dtd. 2026-04-21 BATL-1
2239/2026
ABLAPL-
58/202624.04.2026 770l MR saROO COURT NO. 16 |order Dtd. 2026-04-21
ABLAPL-
59/2026 24.04.2026  J70ACTT MR, saROO COURT NO. 16 |0order Dtd. 2026-04-21
WP (C) - o WRIT
63/202624.04.2026 1> 207 IKSHITISH COURT NO. 16 |order Dtd. 2026-04-22 o eH
ABLAPL-
64/202624.04.2026  5oURT  IH.K.DASH COURT NO. 15 |order Dtd. 2026-05-02
WP (C) - o WRIT
66/202624.04.2026 1> 007 IKSHITISH COURT NO. 15 |order Dtd. 2026-04-22 o NCH 1
ABLAPL-
67/202624.04.2026 5> 2500 IS, P.PAL COURT NO. 15 |order Dtd. 2026-05-02
WRIT
WP (C) - o BRANCH
68/202624.04.2026 1> )7 KSHITISH COURT NO. 15 |order Dtd. 2026-04-22 s
BENCH-3)
ABLAPL-
69/202624.04.2026  S2UETD IS, P.PAL COURT NO. 15 |0rder Dtd. 2026-05-02 BATL-1
WRIT
WP (C) - o BRANCH
71/2026(24.04.2026 |y )7 R. K. MISHRA COURT NO. 20 [order Dtd. 2026-07-08 DTVISIC
BENCH-3)
72/2026 |24.04.2026 |WELC)- P. K. JENA COURT NO. 20 [order Dtd. 2026-04-22
04 11071/2026 [F- ¥+ : :
ABLAPL- ASHOK KUMAR
74/2026[24.04.2026  [SEVTL o BSHD COURT NO. 20 [order Dtd. 2026-05-02
CRLA- CRIMINATI
75/202624.04.2026 " B.BEHERA COURT NO. 20 |order Dtd. 2026-04-17 S emar
We (C) - o WRIT
76/2026(24.04.2026 |77 P K. JENA COURT NO. 20 [order Dtd. 2026-04-22 o NCH .
77/2026 24.04.2026 | CRLMCo K.C.SWAIN COURT NO. 20 |order Dtd. 2026-04-17
V4 5441/2025 [©-C- : :
78/2026|24.04.2026 |ABLAPL-  |N.C.SINHA COURT NO. 24 |Order Dtd. 2026-05-02




2251/2026

WP (C) - o WRIT
79/202624.04.2026 |10 L7 IS, SMAL c. COURT NO. 24 |order Dtd. 2026-04-22 o NCH 1
80/2026 |24.04.2026 |CRLMC- H.S.PATKRAY |C COURT NO. 24 |order Dtd. 2026-04-17

04 5441/2025 PS¢ : : :

WP (C) - o WRIT

81/2026(24.04.2026 |7 0507 Is. SAMAL c. COURT NO. 24 |order Dtd. 2026-04-22 o NCH
WRIT

WP (C) - o BRANCH

83/2026(24.04.2026 |17 1007 Is. sAMAL c. COURT NO. 24 |order Dtd. 2026-04-22 s
BENCH-3)

WP (C) - o WRIT
84/2026|24.04.2026 |7 77 Is. saMar c. COURT NO. 24 |order Dtd. 2026-04-22 o CH -
85/202624.04.2026 | CRLMC- SWAGAT c COURT NO. 15 |order Dtd. 2025-03-10

04 557/2025 : : :

WP (C) - o WRIT
86/2026(24.04.2026 | )0 )7 P, Das c. COURT NO. 15 |order Dtd. 2026-04-22 o eH -
87/2026|24.04.2026 |CRDMC- M.K.MOHANTY |C COURT NO. 15 |order Dtd. 2026-03-31

04 5685/2025 | K- : : :

WP (C) - H. S. .

89/2026[24.04.2026 |77 B 2: c. COURT NO. 15 |0rder Dtd. 2026-04-23
RAMESH

WP (C) - CHANDRA o WRIT

90/2026(24.04.2026 | 0o i e [C COURT NO. 15 |0rder Dtd. 2026-04-23 o CH
PERSON) )

CRLMC- CRIMINATI
92/202624.04.2026 | [10tCC o R.C.MALLICK [C. COURT NO. 6 |order Dtd. 2026-05-07 e
93/2026|24.04.2026 |NE(C)- A. MOHANTY |C COURT NO. 23 |order Dtd. 2026-07-06

<04 11605/2026 [ : : :

CRLMC- SUDEEP KUMAR
94/2026[24.04.2026 S0 [TEEE c. COURT NO. 15 |order Dtd. 2026-05-05

We (C) - o WRIT
95/202624.04.2026 |10 )7 P, JENA c. COURT NO. 15 |0rder Dtd. 2026-04-23 o eH_t

CRLA- COURT NO. 2
96/2026(24.04.2026 )& |S.K.BEHERA [C. o Order Dtd. 9999-12-31

We (C) - COURT NO. 2 o WRIT
97/2026(24.04.2026 |50 07 13, sAHOO c. - Order Dtd. 2026-04-16 o NCH .
98/2026(24.04.2026 | CONTC- A.K.MOHANTY |C COURT NO. 6 |order Dtd. 2025-06-24

<04 1849/2025 [A-K- : : :
99/2026(24.04.2026 WP (C) - D. K. BEHERA|C. COURT NO. 25 |0rder Dtd. 9999-12-31




11987/2026

CMP- BADRINARAYAN COURT NO. 2
00/2026(24.04.2026 [cer” o Do o Order Dtd. 9999-12-31

WP (C) - COURT NO. 2 o
01/2026(24.04.2026 |0 1207 lu. P. BAG o Order Dtd. 2026-04-23

CMP- COURT NO. 2
02/2026(24.04.2026 |07 . |H.S.PATKRAY o Order Dtd. 9999-12-31

WRIT

WP (C) - COURT NO. 2 o BRANCH

03/2026 |24.04.2026 |7 V7  |s. P. BARIK o Order Dtd. 2026-04-23 s
BENCH-3)

BLAPL- SRINIBASH COURT NO. 2
04/2026 |24.04.2026 [ 2T SRRy o Order Dtd. 2026-04-23
05/2026 24.04.2026 |CREMC- B.B.MALLICK COURT NO. 6 |order Dtd. 2026-05-12

04 893/2026 |°*B- : :

WP (C) - s. c. o
06/2026[24.04.2026 |47 P e COURT NO. 23 |order Dtd. 2026-07-02

BLAPL- SRINIBASH
07/2026 |24.04.2026 |5 M R COURT NO. 23 |order Dtd. 2026-04-21

WP (C) - o WRIT
09/2026(24.04.2026 |)2 )7 M. R. SAHOO COURT NO. 23 |0rder Dtd. 2026-04-23 o NCH <

WP (C) - o WRIT
11/2026(24.04.2026 |)° /)7 M. R. SAHOO COURT NO. 23 |0rder Dtd. 2026-04-23 o CH.
12/2026 |24.04.2026 |PLAPL- B K PANDA COURT NO. 23 |0rder Dtd. 2026-04-23 BATL-1

04 2087/2026 : :

WP (C) - o WRIT
13/2026(24.04.2026 |} )7 Is. C. PANT COURT NO. 23 |0rder Dtd. 2026-04-23 o NCH. -
14/2026 |24.04.2026 |WELC)~ S. C. PANI COURT NO. 23 |order Dtd. 2026-04-23

04 1125072026 °° ©- : :

BLAPL- BISWARANJAN
15/202624.04.2026 |5 o0 o o 10 S0 COURT NO. 23 |order Dtd. 2026-04-22
18/2026 24.04.2026 |"P(C)- P. R. SINGH COURT NO. 23 |0rder Dtd. 2026-07-01

04 11282/2026 77 R+ : :
19/2026 |24.04.2026 W)~ P. BEHERA COURT NO. 23 |order Dtd. 2026-04-23
04 7837/2026 |°° : :

WP (C) -

21/2026|24.04.2026 S. K. BEHERA COURT NO. 23 |order Dtd. 2026-04-23

12313/2026




WP (C) -

WRIT

23/202624.04.2026 (24007 . K. MISHRA COURT NO. 23 |order Dtd. 2026-04-22 o eH -
WP (C) - o WRIT
26/2026(24.04.2026 |50  IKSHTTISH COURT NO. 23 |order Dtd. 2026-04-22 o NCH 1
WP (C) - o WRIT
28/2026(24.04.2026 |37 |B. BEHERA COURT NO. 23 |order Dtd. 2026-04-22 o NCH- ¢
WP (C) - o WRIT
29/2026(24.04.2026 | [0V)7  IksHTTISH COURT NO. 23 |order Dtd. 2026-04-22 o CH
WP (C) - o WRIT
30/2026[24.04.2026 2007 |KSHITISH COURT NO. 23 |order Dtd. 2026-04-22 o NCH. -
WP (C) - o WRIT
33/2026 24.04.2026  [[TIC)7  lksuiTisH COURT NO. 23 |order Dtd. 2026-04-22 o CH
WP (C) - o WRIT
34/202624.04.2026 |[2(S)7  lksnITISH COURT NO. 23 |order Dtd. 2026-04-22 o CH ¢
36/2026 24.04.2026 | (C)- KSHITISH COURT NO. 23 |order Dtd. 2026-04-22
04 11634/2026 : :
37/2026 24.04.2026 " (C)- KSHITISH COURT NO. 23 |order Dtd. 2026-04-22
<04 11632/2026 : :
38/2026 24.04.2026 | (C)- KSHITISH COURT NO. 23 |0order Dtd. 2026-04-22
-04. 11631/2026 : :
40/202624.04.2026 PG~ KSHITISH COURT NO. 23 |0order Dtd. 2026-04-22
04 11630/2026 : :
4372026 |24.04.2026 |WELC)- H. K. PANDA COURT NO. 12 |0rder Dtd. 2026-07-22
10566/2026
WRIT
WP (C) - o BRANCH
46/2026 |24.04.2026 | [7SC)7  |ksuiTISH COURT NO. 12 |order Dtd. 2026-04-22 s
BENCH-2)
47/2026|24.04.2026 |WELC)- KSHITISH COURT NO. 12 |order Dtd. 2026-04-22
<04 11977/2026 : :
49/2026|24.04.2026 |WEC)- KSHITISH COURT NO. 12 |0order Dtd. 2026-04-22
04 11975/2026 : :
WP (C) - o WRIT
51/2026(24.04.2026 |)0C)7  IKSHITISH COURT NO. 12 |order Dtd. 2026-04-22 o NCH
We (C) - o WRIT
52/2026(24.04.2026 | )0S)7  IKSHITISH COURT NO. 12 |order Dtd. 2026-04-22 o e -
WP (C) - R. R. L WRIT
56/2026(24.04.2026  |[ooelT o A N COURT NO. 25 |order Dtd. 9999-12-31 o CH .




WRIT

WP (C) - BRANCH
57/2026(24.04.2026  |go ) IS SAHOO COURT NO. 1 |order Dtd. 2026-05-11 s
BENCH-2)
WP (C) - WRIT
58/2026(24.04.2026 || ool7 S, DAS COURT NO. 1 |order Dtd. 2026-04-22 o NCH
59/2026 24.04.2026 |"EC)- B. K. SWAIN COURT NO. 1 |order Dtd. 2026-04-22
04 11790/2026 7 - : :
60/2026|24.04.2026 |"E(C)- B. K. SWAIN COURT NO. 1 |order Dtd. 2026-04-22
04 11652/2026 P ¥ : :
WRIT
WP (C) - o BRANCH
61/202624.04.2026 | )¢ )7 |1 DAsH COURT NO. 1 |order Dtd. 2026-04-23 DTVISIC
BENCH-2)
WP (C) - COURT NO. 2 L WRIT
62/2026(24.04.2026 |)7 L7 IR, C. MUDULI ooy Order Dtd. 9999-12-31 N NCHT
WP (C) - COURT NO. 2 o WRIT
63/202624.04.2026 |\ 707 IR, C. MUDULT ooy Order Dtd. 9999-12-31 o CHo 1
WP (C) - COURT NO. 2 -
64/2026(24.04.2026 || .70 70, [R. C. MUDULI oon Order Dtd. 9999-12-31
WP (C) - COURT NO. 2 -
65/202624.04.2026 |10 2)7 . Ip. BISWAL ooy Order Dtd. 2026-04-22
WP (C) - COURT NO. 2 o WRIT
66/202624.04.2026 |- o) ID. BISWAL o Order Dtd. 9999-12-31 o CH 1
WP (C) - COURT NO. 2 o WRIT
67/2026(24.04.2026 |10 007 GAYATRT ooy Order Dtd. 2026-04-23 N NCH
WP (C) - COURT NO. 2 o
68/2026(24.04.2026 | \- C)7 D, BISWAL o Order Dtd. 2026-04-22
WP (C) - COURT NO. 2 e
69/202624.04.2026 | )00 T, BAG o Order Dtd. 9999-12-31
We (C) - COURT NO. 2 o
70/202624.04.2026 | ) 0717 |GAYATRT o0 Order Dtd. 2026-04-23
WP (C) - H. K. COURT NO. 2 o WRIT
71/2026(24.04.2026 |30 T 1 o Order Dtd. 2026-04-21 o NCH .
WP (C) - COURT NO. 2
72/202624.04.2026 || o0 |GAYATRT oo Order Dtd. 2026-04-23
73/2026 24.04.2026 PG~ K. MANDAL COURT NO. 25 |0rder Dtd. 9999-12-31
04 11400/2026 | : :
WRIT
WP (C) - o BRANCH
74/202624.04.2026  |goo) o |J. SAHOO COURT NO. 25 |order Dtd. 2026-04-22 s

BENCH-2)




WP (C) - o WRIT
75/2026|24.04.2026 |71 0L 0o B SAMAL COURT NO. 25 |0rder Dtd. 2026-04-23 R ANCH
WP (C) - o WRIT
76/2026|24.04.2026 |7 oo |G. SUNDARA COURT NO. 25 |0rder Dtd. 2026-04-22 R ANCH-1
WP (C) - o WRIT
77/2026(24.04.2026 |70 70" o |D SAMAL COURT NO. 25 |0rder Dtd. 2026-04-23 R ANCH~¢
WP (C) - o WRIT
78/202624.04.2026 |3 20" oo [R. K. NAYAK COURT NO. 25 |0rder Dtd. 2026-04-22 R ANCH-1
79/2026 24.04.2026 |"F19)° D SAMAL COURT NO. 25 |0rder Dtd. 2026-04-23
U 11891/2026 ' '
WP (C) - ol WRIT
80/2026|24.04.2026 | Toc~, o0, |S. R. PANI COURT NO. 25 |0rder Dtd. 2026-04-22 R ANCH-
WRIT
WP (C) - COURT NO. 2 i BRANCH
81/202624.04.2026 |,coor o . [U. P. BAG oLb Order Dtd. 9999-12-31 (DTVISTC
BENCH-1)
WP (C) - COURT NO. 2 ol WRIT
82/2026(24.04.2026 |11, 00, |DK BA oLb Order Dtd. 2026-04-23 R ANCH-g
WRIT
WP (C) - COURT NO. 2 o BRANCH
83/202624.04.2026 |77 00 0 [R. N. SWAIN oLb Order Dtd. 2026-04-21 (DTVISTC
BENCH-3)
WP (C) - COURT NO. 2 o WRIT
84/2026|24.04.2026 |11 00" BB MALLICK oLb Order Dtd. 2026-04-23 R ANCH- -
WP (C) - COURT NO. 2 o
85/2026|24.04.2026 |71 CL o |P. P oLb Order Dtd. 2026-04-21
WP (C) - SAROJ KU o WRIT
86/2026124.04.2026 |10 o-0 oo Trnn COURT NO. 1 |Order Dtd. 9999-12-31 R ANCEH-"
CMP- COURT NO. 2
87/202624.04.2026 |2, [C.RANA oLb Order Dtd. 9999-12-31
WP (C) - SAROJ KU COURT NO. 2 Coa WRIT
88/2026124.04.2026 |1 o0 0| Ton oLb Order Dtd. 2026-04-23 R ANCH
CRLMC- COURT NO. 2
89/2026|24.04.2026 |/ 000 o |S.NAYAK oib Order Dtd. 9999-12-31
WP (C) - COURT NO. 2 o WRIT
90/2026(24.04.2026 |- Lo, MANAS PATI oLb Order Dtd. 2026-04-23 R ANCH- ¢
WP (C) - SARAT KU COURT NO. 2 o
91/202624.04.2026 |10 o0 o ¢ IoRADHAN oLb Order Dtd. 2026-04-23
92/2026(24.04.2026 |CONTC- \JK MISHRA COURT NO. 2 |order Dtd. 2026-04-23




828/2026 OLD
CONTC- COURT NO.
93/2026|24.04.2026 1915/2026 M MOHANTY C. OLD Order Dtd. 2026-04-23
CONTC- COURT NO.
94/2026|24.04.2026 1913/2026 S DASH C. OLD Order Dtd. 2026-04-23
CONTC- COURT NO.
95/2026|24.04.2026 |g.> 7 |PK PATTANAIK C. LD Order Dtd. 2026-04-23 CONTEMPT
CONTC- COURT NO.
96/2026|24.04.2026 1906/2026 PK PATTANAIK C. OLD Order Dtd. 2026-04-23
CONTC- PK COURT NO.
97/2026|24.04.2026 1907/2026 |PATTANAYAK C. OLD Order Dtd. 2026-04-23
CONTC- COURT NO.
98/2026|24.04.2026 1929/2026 NK ROUT C. OLD Order Dtd. 2026-04-23
WP (C) - COURT NO. Coa
99/2026|24.04.2026 26169/2024 S PATRA C. OLD Order Dtd. 2026-04-23
WP (C) - COURT NO. Coa WRIT
00/2026|24.04.2026 207/2023 S DAS C. OLD Order Dtd. 2026-04-23 BRANCH-1
WP (C) - CHITTARANJAN COURT NO. Coa
01/202624.04.2026 |30 70 o) lorcnen C. LD Order Dtd. 2026-04-23
WP (C) - COURT NO. Coal WRIT
02/2026|24.04.2026 |12 o D SAMAL C. oLD Order Dtd. 2026-04-23 B ANCH-?
WP (C) - COURT NO. Coa WRIT
03/2026|24.04.2026 11834/2026 D SAMAL C. OLD Order Dtd. 2026-04-23 BRANCH-1
ABLAPL- COURT NO.
04/202624.04.2026 | )2/ 00 [R.K.MALLICK |C. oLb Order Dtd. 2026-04-21 BAIL-1
WP (C) - COURT NO. Coa
05/2026|24.04.2026 11753/2026 D SAMAL C. OLD Order Dtd. 2026-04-23
ABLAPL- COURT NO.
06/2026|24.04.2026 2615/2026 D.K.NAIK C. OLD Order Dtd. 2026-04-22
WP (C) - COURT NO. Coa
07/2026|24.04.2026 11751/2026 D SAMAL C. OLD Order Dtd. 2026-04-23
ABLAPL- COURT NO.
08/2026|24.04.2026 2266/2026 P.K.LENKA C. OLD Order Dtd. 2026-04-21 BAIL-2
WRIT
WP (C) - COURT NO. Coa BRANCH
09/2026|24.04.2026 11727/2026 D SAMAL C. OLD Order Dtd. 2026-04-23 (DIVISIC
BENCH-1)
ABLAPL- COURT NO.
10/2026|24.04.2026 |/ ' ' - M.R.ROUTRAY C. oLb Order Dtd. 2026-04-22 BAIL-1
WP (C) - COURT NO. Coa WRIT
11/2026|24.04.2026 11723/2026 D SAMAL C. OLD Order Dtd. 2026-04-23 BRANCH-E
ABLAPL- COURT NO.
12/2026|24.04.2026 2625/2026 M.R.ROUTRAY |C. OLD Order Dtd. 2026-04-22 BAIL-2
13/2026(24.04.2026 |ABLAPL-  |G.R.PATRA  [C. COURT NO. 2 |Order Dtd. 2026-04-22 BAIL-2




| 2507/2026 | OLD
14/202624.04.2026 |"2(C)- B BEHERA COURT NO Order Dtd. 9999-12-31
04 28574/2024 : :
15/2026 24.04.2026 |"F(C)- R SINGH COURT NO. 6 |order Dtd. 2026-04-23
11835/2026
WP (C) - o WRIT
16/2026(24.04.2026 |10 ()7 IAK PANDA COURT NO. 6 |order Dtd. 2026-04-23 o e -
17/2026 |24.04.2026 |WE{C)~ R SINGH COURT NO Order Dtd. 2026-04-23
04 11910/2026 : :
18/2026 |24.04.2026 |WEL(C)~ PK MISHRA COURT NO Order Dtd. 2026-04-23
04 12149/2026 : :
19/2026 24.04.2026 |"P(C)- B MOHANTY COURT NO Order Dtd. 9999-12-31
04 11125/2026 : :
WP (C) - L WRIT
20/2026 24.04.2026 71517 |8 momANTY COURT NO. 1 |order Dtd. 9999-12-31 o CH -
21/2026 24.04.2026 |"E(C)- MK PATT COURT NO. Order Dtd. 2026-04-23
27579/2024
ABLAPL- PRASANTA COURT NO.
22/2026(24.04.2026 [0 2T PN o Order Dtd. 2026-04-24
ABLAPL- COURT NO.
24/2026(24.04.2026 [P0 IS . CHOUDHURY o Order Dtd. 2026-04-22 BATL-1
WP (C) - COURT NO. -
25/2026[24.04.2026 ;01007 Mk PaTT - Order Dtd. 2026-04-23
ABLAPL- COURT NO.
26/2026(24.04.2026  [50-00 o |H.K. DASH - Order Dtd. 2026-04-22
WP (C) - COURT NO. o WRIT
27/2026[24.04.2026 3107 MD BISWAL - Order Dtd. 2026-04-23 o NCH ¢
ABLAPL- COURT NO.
28/2026(24.04.2026 20200 |H.K.DASH o Order Dtd. 2026-04-22
29/2026|24.04.2026 |PPAPLT RK MALLICK COURT NO Order Dtd. 2024-11-22
04 7177/2024 : :
ABLAPL-
30/2026[24.04.2026 |50 00 |H.K. DASH COURT NO. 9 |order Dtd. 2026-04-22
31/2026|24.04.2026 |PPAPLT ANIL SAHOO COURT NO Order Dtd. 2024-11-22
04 7177/2024 : :
ABLAPL-
32/2026(24.04.2026  [50/0000 . K.DASH COURT NO. 9 |order Dtd. 2026-04-22
33/2026|24.04.2026 |PLPAPLT RK MALLICK COURT NO Order Dtd. 2023-10-05 BATIL-1
04 6107/2023 : :
34/2026(24.04.2026 |ABLAPL-  [H.K.DASH COURT NO. 9 [order Dtd. 2026-04-22 BATL-2




2545/2026

BLAPL-
35/2026(24.04.2026 |00 . ANTL SAHOO COURT NO. 9 |order Dtd. 2023-10-05 BATL-1
ABLAPL-
36/2026(24.04.2026 50 0 |6 K. DASH COURT NO. 9 |order Dtd. 2026-04-22
37/2026|24.04.2026 |[PBLAPL=  ly ¢ Dasm COURT NO. 9 |order Dtd. 2026-04-22 BATL-2
04 2504/2026 K- : :
38/202624.04.2026 [RAPL" g K.pasH COURT NO. 9 |Order Dtd. 2026-04-22 BATL-2
04 2501/2026 [-K- : :
39/202624.04.2026 [2O0APLTly k. pasH COURT NO. 9 |Order Dtd. 2026-04-22 BATL-2
YR 2497/2026 |0 . € :
40/202624.04.2026 (ABDAPL= 1y ¢ DasH COURT NO. 9 |order Dtd. 2026-04-22 BATL-1
-04. 2495/2026 1K : :
41/202624.04.2026 (ABDAPL- 1y ¢ DasH COURT NO. 9 |order Dtd. 2026-04-22 BATL-2
04 2505/2026 K- : :
ABLAPL- COURT NO. 2
42/2026|24.04.2026  [2ETEL AL K.JATT o Order Dtd. 9999-12-31 BATL-1
ABLAPL- COURT NO. 2
43/20261(24.04.2026 2560/2026 M.R.SAHOO OLD Order Dtd. 2026-04-24 BAIL-2
BLAPL- COURT NO. 2
44/2026[24.04.2026 7070 |7 R DAs o Order Dtd. 2026-04-21
CRA- COURT NO. 2 CRIMINAI
46/2026(24.04.2026 [c 00 [P CH DAS - Order Dtd. 2026-04-16 i
CRLA- CRIMINAT
47/2026(24.04.2026 (S . |s sAHOO COURT NO. 5 |order Dtd. 2026-06-25 i
CRLLP-
48/20261(24.04.2026 136/2007 P K MOHANTY COURT NO. 5 |Order Dtd. 2026-04-17 BAIL-1
BLAPL- JADUNATH
50/2026 24.04.2026 |7 AT TR COURT NO. 5 |order Dtd. 2026-04-21 BATL-2
BLAPL- JADUNATH
51/2026124.04.2026 1793/2026 |PRADHAN COURT NO. 5 |Order Dtd. 2026-04-21 BAIL-2
52/2026|24.04.2026 |PLAPLT S. CHOUDHURY COURT NO. 5 |order Dtd. 2026-04-21
<04 1761/2026 |° : :
ABLAPL- A. K.
53/2026(24.04.2026  [ooo B COURT NO. 5 |order Dtd. 2026-04-21 BATL-2
54/2026|24.04.2026 |[RBLAPL= 1y ¢ paTra COURT NO. 24 [0order Dtd. 2026-04-21 BATL-1
04 2276/2026 [ K- : :
ABLAPL-
55/2026(24.04.2026  [;00270 B K. PATI COURT NO. 24 [order Dtd. 2026-04-21
56/2026(24.04.2026 oPEELT 1y k. paTra COURT NO. 24 |[0rder Dtd. 2026-04-21 BAIL-2
04 2263/2026 [ K- : :
ABLAPL-
57/2026124.04.2026 2237/2026 A. MOHANTY COURT NO. 24 Order Dtd. 2026-04-21




BLAPL- SARAT KUMAR
58/2026(24.04.2026 | /0T o e COURT NO. 24 [order Dtd. 2026-04-22

ABLAPL- SRINTRASH
59/2026(24.04.2026  [So0TLT AL COURT NO. 24 |order Dtd. 2026-04-21

BLAPL- SARBESWAR
60/2026(24.04.2026 | er | SRECE COURT NO. 24 [order Dtd. 2026-04-21 BATL-1

ABLAPL- BINDU SAGAR
61/202624.04.2026 ool (S0 COURT NO. 24 [order Dtd. 2026-04-21
62/2026 |24.04.2026 |[PBLAPL- i o pauL COURT NO. 24 |0order Dtd. 2026-04-22 BATL-1

U 2429/2026 : raer .
WRIT

WP (C) - . BRANCH

63/2026(24.04.2026 |00 o |P.CLMOHANTY COURT NO. 9 |order Dtd. 2026-07-15 DTVISIC
BENCH-2)

WP (C) - o WRIT
64/202624.04.2026 |2 )7 |H SUNDARA COURT NO. 1 |order Dtd. 2026-04-10 N NCH

WP (C) - o WRIT
65/2026(24.04.2026 |g .20 . INK ROUT COURT NO. 1 |order Dtd. 2026-04-21 R
66/2026 |24.04.2026 |NE ()~ M. R. BARIK COURT NO. 1 |order Dtd. 2026-04-17

6063/2025

WP (C) - o WRIT
67/2026(24.04.2026 |g o) o [PK LENKA COURT NO. 1 |order Dtd. 2026-04-21 N NCH
68/2026 |24.04.2026 |NE(C)~ S. R. BARIK COURT NO. 1 |order Dtd. 2026-04-17

6063/2025

WP (C) - o WRIT
70/2026(24.04.2026 |} 717 IS, saMAL COURT NO. 1 |order Dtd. 2026-04-21 o CH. -
71/2026 24.04.2026 |"F(C)- S. SAMAL COURT NO. 1 |order Dtd. 2026-04-21

04 11083/2026 ° : :

WP (C) - M. R. o WRIT
72/202624.04.2026 |0 i0)T o B B COURT NO. 1 |order Dtd. 2026-04-21 o NCH -

WP (C) - M. R.
73/202624.04.2026 || 000 B o COURT NO. 1 |order Dtd. 2026-04-21

We (C) - P. K. e
74/202624.04.2026 |\ o 0T o 0 e COURT NO. 24 [order Dtd. 2026-05-11

WP (C) - s. s. COURT NO. 2 L WRIT
75/2026 24.04.2026 |10 007 15 Se o Order Dtd. 9999-12-31 o NCH s




WP (C) -

S. S.

COURT

NO.

76/2026|24.04.2026 |17 IC)T 0 S o Order Dtd. 9999-12-31
WP (C) - COURT NO. 2 o WRIT
78/202624.04.2026 |10 007 IS, SAMAL o Order Dtd. 2026-04-21 o NCH
WP (C) - COURT NO. 2 o WRIT
79/2026 |24.04.2026 {717 Is. saMar -y Order Dtd. 2026-04-21 o NCH. -
WP (C) - COURT NO. 2 o WRIT
80/202624.04.2026 1> 07 IS SAMAL oy Order Dtd. 2026-04-21 o CH 1
WP (C) - COURT NO. 2 o WRIT
82/2026(24.04.2026 | )0 )7 IS, SAMAL o Order Dtd. 2026-04-21 o NCH 1
WP (C) - COURT NO. 2 o WRIT
84/2026(24.04.2026 |7 017 Is. saMAL o Order Dtd. 2026-04-21 o NCH
WP (C) - COURT NO. 2 .
85/2026(24.04.2026 |} )7 IS, SAMAL o Order Dtd. 2026-04-21
WP (C) - COURT NO. 2 o WRIT
87/2026(24.04.2026 |10 207 Is. saMAL o Order Dtd. 2026-04-21 o eH
WP (C) - COURT NO. 2 o WRIT
88/2026(24.04.2026 |7 17)7 M. NAYAK o Order Dtd. 2026-04-22 o CH .
WP (C) - S. K. o WRIT
89/2026(24.04.2026 |50 0000 B R COURT NO. 12 |order Dtd. 2026-04-20 o NCH. -
WP (C) - S. K. o
90/202624.04.2026 |go 7 1 COURT NO. 12 |order Dtd. 2026-04-22
WP (C) - o WRIT
91/202624.04.2026 |10 7 ls. K. LENKA COURT NO. 12 |order Dtd. 2026-04-22 o CH_t
92/2026 |24.04.2026 |CONTC~ P.K.LENKA COURT NO. 12 |order Dtd. 2026-04-10
-04. 421572025 [P K- : :
93/2026(24.04.2026 |CRDA” T.R.DAS COURT NO. 6 |order Dtd. 9999-12-31
04 212/2026 |L-R : :
WP (C) - S. R. o
94/202624.04.2026 |0 (0 0 R COURT NO. 12 |order Dtd. 2026-07-15
95/2026|24.04.2026 |NE(C)- R. C. ROUT COURT NO. 12 |0order Dtd. 2026-04-22
04 9467/2026 |°° ©- : :
WRIT
We (C) - o BRANCH
96/202624.04.2026 |g- )" A K. ROUL COURT NO. 12 |order Dtd. 2026-04-22 s
BENCH-2)
WP (C) - o WRIT
98/2026(24.04.2026 1> )7 M. R. BARIK COURT NO. 12 |order Dtd. 2026-04-22 o e -




FAO-

01/2026(24.04.2026 [7507 . |T.K.NAYAK COURT NO. 12 |order Dtd. 2026-04-22
ABLAPL-
03/2026[24.04.2026  [SP0AT 7 R Das COURT NO. 12 |order Dtd. 2026-04-22 BAIL-1
ABLAPL-
04/2026[24.04.2026  [32AT0 I7 R Das COURT NO. 12 |order Dtd. 2026-04-22
WP (C) - COURT NO. 2 o
12/202624.04.2026 |10 207 T, K. NAYAK o Order Dtd. 9999-12-31
WP (C) - COURT NO. 2 o WRIT
13/2026 24.04.2026 {71007 lr. k. navax o Order Dtd. 2026-04-22 o NCH. -
ABLAPL- COURT NO. 2
25/2026(24.04.2026 ;05 e, C. DAsH o Order Dtd. 2026-04-21
ABLAPL- COURT NO. 2
27/2026(24.04.2026 2285 p. C. DAsH o Order Dtd. 2026-04-21 BATL-1
WP (C) - COURT NO. 2 o
37/2026[24.04.2026  [¢o 10 A, MIsHRA o Order Dtd. 2026-04-07
CRLMC- COURT NO. 2
47/2026(24.04.2026 |cooeC o IS BISWAL o Order Dtd. 2026-03-31
CRLMC- COURT NO. 2
48/2026[24.04.2026  [S0NEC P K. NAYAK o Order Dtd. 2026-03-31
CRLMC- COURT NO. 2
49/2026 |24.04.2026  [(TVUE0 P K. NAYAK o Order Dtd. 2026-03-31
CRLMC- COURT NO. 2
51/2026(24.04.2026 S 080 P K. SWATN - Order Dtd. 2026-04-17
CRLMC- COURT NO. 2 CRIMINAT
52/202624.04.2026 (SO0 e k. swaTN o Order Dtd. 2026-04-17 e
55/2026(24.04.2026 §§§5026 B K PANDA COURT NO. 21 |order Dtd. 9999-12-31
57/2026(24.04.2026 §§§5026 S MOHARANA COURT NO. 21 |order Dtd. 9999-12-31
RSA- SECOND
59/2026(24.04.2026 1207 P C MOHANTY REGISTRAR (J) [0rder Dtd. 9999-12-31 e
RSA- H N
62/2026(24.04.2026 |10y o [ b COURT NO. 21 |order Dtd. 9999-12-31
65/2026 |24.04.2026 |CDAPL- N.K.LENKA COURT NO. 21 |order Dtd. 2026-04-22
04 2059/2026 | -K- : :
66/2026|24.04.2026 |[CLAPL- G BEHERA COURT NO. 21 [0order Dtd. 2026-04-23 BATL-2
04 2215/2026 : :
BLAPL-
67/2026(24.04.2026 R.R.NAYAK COURT NO. 21 |order Dtd. 2026-04-22 BATIL-2

3195/2026




68/2026(24.04.2026 oCAFLT R rowavak  c. COURT NO. 21 |Order Dtd. 2026-04-22 BATL-1
2634/2026
ABLAPL-
69/202624.04.2026 50 0000 R.R.NAYAK [C. COURT NO. 21 |order Dtd. 2026-04-22
ABLAPL-
70/2026[24.04.2026  [S2CRTI 5. P.DAS c. COURT NO. 21 |order Dtd. 2026-04-22
ABLAPL-
71/2026[24.04.2026  [5PURT p.c.DAs c. COURT NO. 21 |order Dtd. 2026-04-22
72/2026 |24.04.2026 |PBLAPL™ o samoo c COURT NO. 21 |order Dtd. 2026-04-22 BATL-1
04 14192/2025 | : : :
ABLAPL-
73/202624.04.2026  [SoUNC (K K.NATH c. COURT NO. 21 |order Dtd. 2026-04-22
74/202624.04.2026 (RBLAPL- K MALLICK |C COURT NO. 21 |order Dtd. 2026-04-22
. . 2212/2026 . . . . raer .
ABLAPL-
75/2026(24.04.2026 50BN ISK.AHESAN [C. COURT NO. 21 |order Dtd. 2026-04-22
76/202624.04.2026 PBDAPL- o sanoo c COURT NO. 21 |order Dtd. 2026-04-22 BATL-2
04 2602/2026 |° : : :
ABLAPL-
77/202624.04.2026 M.R.ROUTRAY |C. COURT NO. 21 |order Dtd. 2026-04-22 BATL-2
2597/2026
ABLAPL-
78/2026|24.04.2026  SCUETL o B.p.TONGA  [C. COURT NO. 21 |order Dtd. 2026-04-22
ABLAPL-
79/202624.04.2026 R.K.ROUTRAY |C. COURT NO. 21 |order Dtd. 2026-04-22 BATL-2
2582/2026
ABLAPL-
80/20261(24.04.2026 B.BEHERA C. COURT NO. 21 Order Dtd. 2026-04-22 BATL-1
2428/2026
ABLAPL-
81/202624.04.2026 A.N.SARANGI |C. COURT NO. 21 |order Dtd. 2026-04-22 BATL-2
2451/2026
82/202624.04.2026 (“BLEPL- ) N . SARANGT © COURT NO. 21 |order Dtd. 2026-04-22
. . 2448/2026 . . . . rdaer .
ABLAPL- TUSHAR KANTA
83/2026(24.04.2026 7ot (RN c. COURT NO. 21 |order Dtd. 2026-04-21
ABLAPL-
84/2026(24.04.2026  [SPUENLC R.C.MALLICK [C. COURT NO. 21 |order Dtd. 2026-04-22
85/2026(24.04.2026 [SCLAEL™ - lp samar c COURT NO. 24 [0rder Dtd. 2026-05-08 BAIL-2
04 2584/2026 | : : :
ABLAPL-
86/2026(24.04.2026 502 A K.RANA c. COURT NO. 24 [order Dtd. 2026-04-22
ABLAPL-
87/20261(24.04.2026 A.K.PRADHAN [C. COURT NO. 24 |Order Dtd. 2026-04-22 BAIL-2
2431/2026
ABLAPL-
88/202624.04.2026 A.K.MISHRA |C. COURT NO. 24 [order Dtd. 2026-04-22 BATL-1
2438/2026
89/2026 |24.04.2026 [PBLAPL™ Iy ¢ NaTH c COURT NO. 24 |0order Dtd. 2026-04-22 BATIL-1
04 2357/2026 <K : : :
90/2026|24.04.2026 |ABLAPL— |P.K.MISHRA C. COURT NO. 24 |Order Dtd. 2026-04-22 BAIL-1




2208/2026 |

ABLAPL-
91/202624.04.2026  SoURTDC 6. JAYSTNGH COURT NO. 24 |order Dtd. 2026-04-22 BAIL-1
92/2026 |24.04.2026 |PBLAPL- g sETHT COURT NO. 24 |[0order Dtd. 2026-04-22 BATIL-2
04 2592/2026 [R : :
93/202624.04.2026 |ABLAPL- oy B SAHOO COURT NO. 24 [order Dtd. 2026-04-22 BATL-1
04 0a44/2026 R : :
ABLAPL-
94/20261(24.04.2026 K.K.BEHERA COURT NO. 24 |Order Dtd. 2026-04-22 BAIL-1
2366/2026
ABLAPL- COURT NO. 3
95/202624.04.2026  SDURTL P K. MORANTY o Order Dtd. 2026-05-08 BATL-1
ABLAPL- COURT NO. 3
96/202624.04.2026 oo 0PN PLK.MORANTY o Order Dtd. 2026-05-20 BATL-1
ABLAPL- COURT NO. 3
97/202624.04.2026 0BT P K. MORANTY o Order Dtd. 2026-04-22 BATL-2
ABLAPL- COURT NO. 3
98/2026(24.04.2026 |50 e0 o |L.D.MOHANTY o Order Dtd. 2026-04-22
ABLAPL- COURT NO. 3
99/202624.04.2026 500500 ID.K.SAHOO o Order Dtd. 2026-04-22 BATL-2
BLAPL- COURT NO. 3
00/2026(24.04.2026 |5 2777 IS, CHOUDHURY o Order Dtd. 2026-04-22
ABLAPL- COURT NO. 3
01/20261(24.04.2026 2638/2026 B.SINGH OLD Order Dtd. 2026-04-22 BATL-1
ABLAPL-
02/2026 |24.04.2026  [222AT 18 K. sAKOO COURT NO. 15 |0rder Dtd. 2026-05-05
WP (C) - o WRIT
03/2026|24.04.2026 |)7 )7 s BEHERA COURT NO. 15 |order Dtd. 2026-04-17 o CH
WP (C) - o WRIT
04/202624.04.2026 |5, cL7 K N SAHOO COURT NO. 15 |0rder Dtd. 2026-04-23 o eH
05/202624.04.2026 |[BBLAPL= o ¢ BARIK COURT NO. 15 |0order Dtd. 2026-04-21 BATL-2
04 2124/2026 [°°C- : :
BLAPL- SUVENDU
06/202624.04.2026 |20 [P COURT NO. 15 |0rder Dtd. 2026-04-22
WP (C) - o WRIT
07/2026(24.04.2026 |5/ (CL7 _ID K SAHOO COURT NO. 15 |0rder Dtd. 2026-04-23 o en_t
08/2026 |24.04.2026 [PBLAPL™ o vavak COURT NO. 15 |0rder Dtd. 2026-04-22 BATL-1
04 2636/2026 |° : :
WP (C) - o WRIT
09/202624.04.2026 |3/ (017 b K SAHOO COURT NO. 15 |0rder Dtd. 2026-04-23 o eH_t




BLAPL- SARBESWAR
10/2026[24.04.2026 |5 200 o SEAEE COURT NO. 15 |order Dtd. 2026-04-22
ABLAPL-
11/2026(24.04.2026 M.K.MOHANTY COURT NO. 15 |order Dtd. 2026-04-22 BATL-2
2629/2026
12/202624.04.2026 |"E(C)- P K NAYAK COURT NO. 15 |0rder Dtd. 2026-04-23
04 19408/2025 : :
WP (C) - o WRIT
13/2026[24.04.2026 |70 )7 P K NAVAK COURT NO. 15 |order Dtd. 2026-04-23 o CH
ABLAPL-
15/2026 (24.04.2026 N . MOHANTY COURT NO. 15 |order Dtd. 2026-04-22 BATL-2
2646/2026
ABLAPL- BISWARANJAN
16/20261(24.04.2026 2427/2026 |DALAT COURT NO. 15 |0rder Dtd. 2026-04-22 BAIL-1
WP (C) - o WRIT
17/2026(24.04.2026 |50 T K DAS COURT NO. 15 |0rder Dtd. 2026-04-23 o e -
ABLAPL-
18/2026 (24.04.2026 S.C.SHARMA COURT NO. 15 |order Dtd. 2026-04-22 BATL-2
2648/2026
WP (C) - o WRIT
19/2026[24.04.2026 |00 (7 b x JENA COURT NO. 15 |0rder Dtd. 2026-04-23 o CH -
20/2026|24.04.2026 |"E(C)- T K DAS COURT NO. 15 |0rder Dtd. 2026-04-23
-04. 34733/2025 : :
ABLAPL-
22/2026[24.04.2026 22027 . SAHOO COURT NO. 15 |order Dtd. 2026-04-22
23/2026|24.04.2026 |(ABLAPL™ 15 pEupRa COURT NO. 15 |0order Dtd. 2026-04-22 BATL-1
U 2719/2026 |°° : raer :
ABLAPL-
24/2026[24.04.2026  [520270 o |M.D.BISWAL COURT NO. 15 |order Dtd. 2026-04-22
WP (C) - H. S. o
25/2026 24.04.2026 501007 0. S COURT NO. 15 |0rder Dtd. 2026-04-23
26/2026(24.04.2026 5255026 R.B.MISHRA COURT NO. 12 |order Dtd. 2026-05-15
27/2026 |24.04.2026 |CRLEMP- N.K.ROUT COURT NO. 12 |order Dtd. 2026-04-23
V4 507/2026 |N-K- : :
WRIT
We (C) - o BRANCH
29/202624.04.2026 10157 P, K. MISHRA COURT NO. 12 |order Dtd. 2026-04-23 s
BENCH-2)
WP (C) - WRIT
30/2026(24.04.2026 [goo ) o |A. K. ROUL COURT NO. 12 |order Dtd. 2026-04-23 o CH ¢
WP (C) -
31/2026(24.04.2026 A. K. ROUL COURT NO. 12 |order Dtd. 2026-04-23

9587/2026




BLAPL-

32/2026(24.04.2026 |72 IS, CHOUDHURY COURT NO. 12 |order Dtd. 2026-04-23
33/2026 24.04.2026 |"E{C)- B. K. SETHI COURT NO. 12 |order Dtd. 2026-04-23
-04. 12127/2026 B+ ¥- : :
3472026 |24.04.2026 |[CLAPLT S. CHOUDHURY COURT NO. 12 |0rder Dtd. 2026-04-23
04 2200/2026 |° : :
ABLAPL-
35/2026[24.04.2026  2ELARLC b k. JENA COURT NO. 12 |order Dtd. 2026-04-21
WP (C) - R. K. o WRIT
36/202624.04.2026 110 T R K T COURT NO. 12 |order Dtd. 2026-04-22 o CH
ABLAPL-
37/2026 24.04.2026  JDRAEIT  la k. oAt COURT NO. 12 |order Dtd. 2026-04-22
ABLAPL- COURT NO. 3
39/202624.04.2026 AP Ip.K.MISHRA o Order Dtd. 2026-04-29
ABLAPL- PRAKASH COURT NO. 2
40/2026[24.04.2026  [SC e e A o Order Dtd. 9999-12-31
ABLAPL- COURT NO. 2
41/2026(24.04.2026  [PPRRT o k. MIsHRA o Order Dtd. 2026-04-22
WP (C) - o WRIT
42/2026[24.04.2026 | [o0)7 |6, R. PATRA COURT NO. 23 |order Dtd. 2026-05-13 o CH .
43/2026 |24.04.2026 |[PBLAPL™ g ¢ RouTRAY COURT NO. 23 |0order Dtd. 2026-04-22
04 12617/2025 B K- : :
BLAPL- SUVENDU
47/2026 |24.04.2026 |7 A0 o 1PVEY COURT NO. 23 |order Dtd. 2026-04-21 BATL-2
48/2026 |24.04.2026 |DDBAPL- CHINTU SAMAL COURT NO. 23 |0order Dtd. 2026-04-22
-04. 2065/2026 : :
ABLAPL- JADUNATH
50/2026(24.04.2026 | COURT NO. 23 |order Dtd. 2026-04-22
BLAPL-
51/2026/24.04.2026 GANESH SAHOO COURT NO. 23 |order Dtd. 2026-04-22 BAIL-2
2024/2026
ABLAPL- JADUNATH
52/2026 24.04.2026  [52BT RS COURT NO. 23 |order Dtd. 2026-04-22
53/2026|24.04.2026 |PPAPLT CHINTU SAMAL COURT NO. 23 |order Dtd. 2026-04-23
<04 2424/2026 : :
ABLAPL- JADUNATH
54/2026(24.04.2026  [5ooaTlT SR COURT NO. 23 |0rder Dtd. 2026-04-22
55/2026|24.04.2026 |PCAPLT M R SAHOO COURT NO. 23 |order Dtd. 2026-04-22
04 2882/2026 : :
ABLAPL- JADUNATH
56/2026(24.04.2026 | COURT NO. 23 |0rder Dtd. 2026-04-22
BLAPL-
58/2026/24.04.2026 M R SAHOO COURT NO. 23 |order Dtd. 5000-01-01 BAIL-1

13579/2025




BLAPL-
59/202624.04.2026 |,/2o " [GANESH SAHOO|C. COURT NO. 23 |order Dtd. 2026-04-23
60/2026(24.04.2026 |CDBEL- GANESH SAHOO C COURT NO. 23 |order Dtd. 2026-04-22

YR 2064/2026 . . € .
61/202624.04.2026 |BBLAPL=  lopnTAP SAHOO C COURT NO. 23 |0rder Dtd. 2026-04-22
04 2359/2026 : : :

WP (C) - o WRIT
67/2026(24.04.2026 |go )" . [B. K. SINGH [C. COURT NO. 23 |0rder Dtd. 2026-04-23 o NCH
70/2026 |24.04.2026 |WE(C)~ B. K. SINGH |C COURT NO. 23 |0rder Dtd. 2026-04-23

04 9044/2026 B %- : : :
73/2026 |24.04.2026 |CLBAPL- A.K.MOHANTY |C COURT NO. 23 |0order Dtd. 2026-04-22
04 2026/2026 [*-E- : : :

WP (C) - o WRIT
75/202624.04.2026 |- o lB. K. SINGH |C. COURT NO. 23 |order Dtd. 2026-04-23 R
7772026 |24.04.2026  |PLAPL- M.ROUT c COURT NO. 23 |0rder Dtd. 2026-04-23

04 1490/2026 : : :

BLAPL-
78/2026|24.04.2026 R.C.MAHARANA [C. COURT NO. 23 |0order Dtd. 2026-04-22 BATL-2

2015/2026
81/202624.04.2026 |"P(C)- M. R. BARIK |C COURT NO. 23 |order Dtd. 2026-04-23

04 1195372026 M+ R- : : :

ABLAPL- COURT NO. 2

82/202624.04.2026 |30 2700 R.K.MALLICK |C. o Order Dtd. 9999-12-31
WRIT

WP (C) - COURT NO. 2 o BRANCH

85/2026(24.04.2026 |\ 0T o IS, R. SAHOO [C. o Order Dtd. 2026-04-21 i
BENCH-3)

ABLAPL- COURT NO. 2
88/202624.04.2026 [0 '07>C o |H.K.MOHANTA |C. o Order Dtd. 2026-04-22 BATL-1

WP (C) - S. X. COURT NO. 2 o WRIT
89/202624.04.2026 | )00 o0 e C. ooy Order Dtd. 2026-04-20 o NCH -

ABLAPL- COURT NO. 2
93/2026(24.04.2026 o b o B.P.TUNGA  [C. ooy Order Dtd. 2026-04-22 BATL-2

WP (C) - COURT NO. 2 o
95/2026(24.04.2026 [/ .C)7 o la. K. PawDA [C. oo Order Dtd. 2026-04-22

WP (C) - COURT NO. 2 o WRIT
96/2026(24.04.2026 |\ L7 A, PATTNAIK [C. o0 Order Dtd. 2026-04-23 o CH -

WP (C) - COURT NO. 2 o
98/2026(24.04.2026 |go ) o |U. P. BAG  [C. oon Order Dtd. 2026-04-22
00/2026|24.04.2026 |ABLAPL-  |R.K.MALLICK [C. COURT NO. 2 |Order Dtd. 2026-04-22




2517/2026 OLD
WRIT
WP (C) - COURT NO. 2 o BRANCH
02/202624.04.2026 oS> . R. K. BARIK |C. oo Order Dtd. 2026-04-23 DTVISIC
BENCH-2)
ABLAPL- COURT NO. 2
03/202624.04.2026 |50 ' o0 o [R.K.MALLICK |C. oo Order Dtd. 2026-04-22
WP (C) - s. C. D. COURT NO. 2 o
05/2026(24.04.2026 |00 100 C. oon Order Dtd. 2026-04-23
ABLAPL- COURT NO. 2
07/202624.04.2026 5 00 o [R.K.MALLICK (C. oon Order Dtd. 2026-04-22 BATL-2
WP (C) - COURT NO. 2 o
08/2026(24.04.2026 |5 o) |5, SAHOO C. oon Order Dtd. 2026-04-23
WP (C) - COURT NO. 2 o
10/202624.04.2026 3o 00" oD, SWAIN C. b Order Dtd. 2026-04-23
ABLAPL- COURT NO. 2
11/202624.04.2026 50 - [R.K.MALLICK (C. oon Order Dtd. 2026-04-22 BATL-2
CRLA- CRIMINAI
12/202624.04.2026 |cop> . |SK SAHU C. COURT NO. 5 |order Dtd. 2026-07-03 e
WP (C) - o WRIT
14/2026 24.04.2026 | ) ¢l” o K. 5. DAS |C. COURT NO. 5 |Order Dtd. 2026-04-23 R ANCH
ABLAPL-
15/202624.04.2026 5070 |G SAHOO C. COURT NO. 5 |Order Dtd. 2026-04-22
WP (C) - o WRIT
16/202624.04.2026 |\ oo47 o A MOHANTY |C. COURT NO. 5 |Order Dtd. 2026-04-23 AN CH-
17/2026 |24.04.2026 W)~ RC MUDULI  |C COURT NO. 5 |Order Dtd. 2026-04-20
04 10240/2025 : : :
WP (C) - o WRIT
20/202624.04.2026 || o0 oo M. MOHANTY |C. COURT NO. 5 |Order Dtd. 2026-04-23 R
ABLAPL-
23/2026(24.04.2026 M.K.MALLICK |C. COURT NO. 5 |Order Dtd. 2026-04-22 BATL-2
2635/2026
WP (C) - o WRIT
24/202624.04.2026 |} /(u7 o IGC JENA C. COURT NO. 5 |Oorder Dtd. 2026-04-17 AN CH
25/2026|24.04.2026 |"E(C)~ A. PATTNATK |C COURT NO. 12 |order Dtd. 2026-07-10
04 7841/2026 | : : :
WP (C) - o WRIT
27/202624.04.2026 | ()> o [R. R. DAS  |C. COURT NO. 12 |0rder Dtd. 2026-04-23 R ANCH
29/2026|24.04.2026 |ABLAPL-  |R.K.MALLICK [C. COURT NO. 12 |Order Dtd. 2026-04-21




2958/2026

WRIT
WP (C) - . BRANCH
32/2026(24.04.2026 |57 17)7 o M. R. BARIK [C.0.  [COURT NO. 12 Order Dtd. 2026-07-10 DTVISIC
BENCH-3)
36/2026|24.04.2026 |NE(C)- S. K. NAYAK |C.O COURT NO. 12 |0order Dtd. 2026-07-10
04 6650/2026 |°° % -0 : :
WP (C) - o WRIT
39/202624.04.2026 |g yo)oo, o |S. R. SAHOO [C.0.  |COURT NO. 12 |Order Dtd. 2026-04-23 EANCH -
ABLAPL-
41/2026(24.04.2026 5000 M.R.SAHOO  |C.O.  |COURT NO. 12|Order Dtd. 2026-04-16
WP (C) - o WRIT
42/2026(24.04.2026 |50 ) S, BARIK C.0.  |COURT NO. 12 |0rder Dtd. 2026-04-23 EANCH
ABLAPL-
44/202624.04.2026 |50 |S.P.DAS C.0.  |COURT NO. 12 |order Dtd. 2026-04-21
WP (C) - o WRIT
45/2026(24.04.2026 |} (ot o K. S. DAS  |C.0.  |COURT NO. 12 |Order Dtd. 2026-04-22 R
WP (C) - o WRIT
46/2026(24.04.2026 |32000° s, DAsH C.0.  |COURT NO. 12 |0rder Dtd. 2026-04-23 o CH ¢
ABLAPL- COURT NO. 2
47/20261(24.04.2026 12701/2024 U.PATI C.0O. OLD Order Dtd. 2024-11-18 BATL-1
WRIT
WP (C) - COURT NO. 2 o BRANCH
48/2026(24.04.2026 |02 )0 IN. MALLICK [C.0. -0 Order Dtd. 2026-04-23 DTVISIC
BENCH-1)
ABLAPL- COURT NO. 2
49/2026(24.04.2026 |00 IS K.SUNDARA (C.O. | 0 Order Dtd. 2024-08-31
WP (C) - S. X. COURT NO. 2 o WRIT
51/2026(24.04.2026 |3 007 o c.o. |00 Order Dtd. 2026-04-23 N NCH
ABLAPL- COURT NO. 2
53/202624.04.2026 |,o00" o R.K.MALLICK [C.0. | o Order Dtd. 2026-04-21 BATL-2
WP (C) - PRAVAT KUMAR B _ WRIT
54/2026(24.04.2026 ||l no o S E C.0.  |COURT NO. 23|order Dtd. 2026-04-24 AN CH
ABLAPL-
59/2026(24.04.2026 P.K.LENKA  |C.0.  |COURT NO. 23 Order Dtd. 2026-04-23 BATIL-1
1316/2026
ABLAPL- COURT NO. 3
60/2026(24.04.2026 |5 Ut AL DAS c.o. |op Order Dtd. 2026-05-12
WP (C) - HIMANSHU B _ WRIT
48/2026 24.04.2026 | ) ou) T o Ay | GENERBL Order Dtd. 2026-04-21 R NCH
BLAPL- RAJARAM ,
49/2026|124.04.2026 1249/2026 |KEDIA GENERAL Entire Document




WP (C) - HIMANSHU B _ WRIT
50/2026 24.04.2026 |0 C) S e DAy | CENERAL Order Dtd. 2026-04-16 o CH ¢
WP (C) - o WRIT
51/2026(24.04.2026 [3215) "  |nPARESH BHOT |GENERAL Order Dtd. 2026-04-22 o NCH
WP (C) - PRAFULLA
54/2026(24.04.2026 3000} |CHANDRA GENERAL Order Dtd. 2026-04-20
ACHARYA
ABLAPL- MANORANJAN
55/2026(24.04.2026 22000 M GENERAL Order Dtd. 2026-04-21
BLAPL- SMRUTTI
56/2026(24.04.2026 |7 oo I ayak CENERAL Order Dtd. 2026-01-13
ABLAPL- RAJARAM .
58/20261(24.04.2026 3292/2026 |KEDIA GENERAL Entire Document
WP (C) - SURYAKANTA o
59/2026(24.04.2026 s 0 o [PV GENERAL Order Dtd. 2026-04-20
SHRI
60/202624.04.2026 T?gé;024 HIMANSHU GENERAL Affidavit i;igiL
BHUSAN DASH
SUB
COLLECTOR
LAA- CUM FIRST
62/2026(24.04.2026 (070 Gl (GENERAL Order Dtd. 2024-05-09 il
R.M.C.,
SAMBALPUR
WP (C) - RANGADHAR L
64/2026124.04.2026 o0 Ll Oy |(GENERAL Order Dtd. 2026-03-05
WP (C) - DINESH KUMAR , ,
67/202624.04.2026 |10 007 DB GENERAL Entire Brief
70/202624.04.2026 |PPAEL” HIRARAM BHOI GENERAL Entire Document BATL-1
U4 3626/2026
BLAPL- LAMBODOR
84/2026|24.04.2026 |70 AR GENERAL Order Dtd. 2026-04-23 BATL-1
CONTC- DR JITENDRA
90/2026(24.04.2026  |ou O o s T e [GENERAL Order Dtd. 2013-03-31
SUSHANTA
We (C) - o WRIT
91/202624.04.2026 |g° )" (GAJENDRA GENERAL Order Dtd. 2026-04-20 o CH ¢
SINGH
ABLAPL- PRASANNA
92/2026(24.04.2026 [yl N s [GENERAL Order Dtd. 2026-04-23 BATL-1
BLAPL- SRITAM KUMAR
93/2026124.04.2026 ol e [GENERAL Order Dtd. 2026-04-22 BATL-2
ABLAPL- MANORANJAN
94/2026(24.04.2026 S0 cp 001 pas GENERAL Order Dtd. 2021-10-04 BATL-1
WP (C) - AJAYA KUMAR _ _ WRIT
95/202624.04.2026 |10 007 o GENERAL Order Dtd. 2023-03-31 o NCH s
96/2026|24.04.2026 |BLAPL— |GAJENDRA GENERAL Final Order BATL-1




12789/2025 KUMAR BAG
ABLAPL- MANORANJAN
97/2026(24.04.2026 | oo 0o s GENERAL Order Dtd. 2026-04-22 BAIL-1
BLAPL- BASUDEV .
98/2026124.04.2026 1613/2026 |BARIK GENERAL Final Order
WP (C) - GANAPATI . WRIT
19/2026(24.04.2026 15909/2025 |SAHU GENERAL Order Dtd. 2025-09-03 ERANCH-4
WP (C) - MANOJ KUMAR o WRIT
21/2026(24.04.2026 000 0on v GENERAL Order Dtd. 2024-05-08 BRANCH-1
BLAPL- ASUTOSH
24/2026(24.04.2026 |0 o0 ooy GENERAL Order Dtd. 2026-04-23 BAIL-1
WRIT
WP (C) - SATISH KUMAR BRANCH
27/2026|24.04.2026  ||oo0 000 [Dhn et GENERAL (DTVISTC
BENCH-1)
BLAPL- SMRUTI
39/202624.04.2026 [ cs 000, Lo ian Nayak CENERAL Order Dtd. 2026-03-10
ABLADL TANMAYA
44/2026(24.04.2026 3022/202¢ |KUMAR GENERAL Order Dtd. 2026-04-24
MOHANTY
WP (C) - TAPAS KUMAR o WRIT
48/202624.04.2026 |11 0 000 ¢ o GENERAL Order Dtd. 2026-04-22 BRANCH-1
ARPITA WRIT
50/2026(24.04.2026  |[WA-34/2015| o GENERAL Order Dtd. 2025-09-24 ADDEAL
BLAPL- TAPAS KUMAR
53/202624.04.2026 |, oo [ GENERAL Order Dtd. 2026-04-22
BLAPL- BISWARANJAN
54/202624.04.2026 g0 e oo | GENERAL Order Dtd. 2026-04-21
WA- MANOJ KUMAR
55/202624.04.2026 |, oo 000, [aana GENERAL Order Dtd. 2025-07-18
WPC (OA) - |DEBENDRA el
23/20261(24.04.2026 2014/2019 |BEHERA GENERAL Order Dtd. 2024-08-08 OA Branc
WP (C) - DAKSYESH o WRIT
45/202624.04.2026 S0 00000 o NaTk CENERAL Order Dtd. 2023-01-17 BRANCH-£
RSA- ASIT KUMAR SECOND
49/202624.04.2026  |Jo 00 (oo GENERAL Order Dtd. 2026-04-20 DDEAL
BLAPL- BHABANT .
97/2026124.04.2026 1627/2026 |SHANKAR BHOT GENERAL Final Order
99/2026|24.04.2026 |NE(C)- B.K. DAS GENERAL Misc.case
TR 8154/2026 | :
RVWPET- DEBENDRA
00/2026(24.04.2026 [, 0000, |ppines GENERAL Order Dtd. 2026-04-23
02/2026|24.04.2026 |"E(C)~ B.K. DAS GENERAL Order Dtd. 2026-04-21
8154/2026
CONTC- RAJENDRA
05/2026(24.04.2026 2031/2026 arayan rour CENERAL Order Dtd. 2026-04-24
14/2026(24.04.2026 WP (C) - |PURNA GENERAL Order Dtd. 2025-04-05 WRIT




16771/2019 |CHANDRA BRANCH-7
SETHI
WP (C) - o WRIT
17/20261(24.04.2026 10736/2026 B K DAS GENERAL Order Dtd. 2026-04-16 BRANCH- A
SA- , SECOND
19/2026124.04.2026 347/2001 B K DAS GENERAL Entire Document APPEAL
PURNA
WP (C) - o WRIT
22/2026124.04.2026 16771/2019 CHANDRA GENERAL Order Dtd. 2025-04-05 BRANCH-7
SETHI
WP (C) - DAKSHYESH B _ WRIT
26/202624.04.2026 12524/2026 |DARSHAN NATK GENERAL Order Dtd. 2026-04-24 BRANCH-1
ABLAPL- RAJENDRA
29/2026|24.04.2026 2953/2026 |NARAYAN ROUT GENERAL Order Dtd. 2026-04-23 BAIL-1
ABLAPL- RAJENDRA
31/2026|24.04.2026 2323/2026 |NARAYAN ROUT GENERAL Order Dtd. 2026-04-21 BAIL-2
RSA- AMITAV L . SECOND
54/2026|24.04.2026 301/2002 MISHRA GENERAL Petition With Annexures APPEAL
RSA- AMITAV . . SECOND
56/2026|24.04.2026 301/2002 MISHRA GENERAL Entire Brief APPEAL
ABLAPL- ASUTOSH
14/20261|24.04.2026 3351/2026 |TRIPATHY GENERAL Order Dtd. 2026-04-24 BAIL-2
ABLAPL- ASUTOSH
21/2026|24.04.2026 3177/2026 |TRIPATHY GENERAL Order Dtd. 2026-04-24
WP (C) - RAJAT KUMAR B _ WRIT
28/202624.04.2026 11933/2026 |RATH GENERAL Order Dtd. 2026-04-23 BRANCH- 2
75/2026(24.04.2026 | CoLME” D.RAY GENERAL Order Dtd. 2026-01-16
U 1586/2025 ) :
88/2026(24.04.2026 |CLAPL” U.K.PANDA  |GENERAL Order Dtd. 2026-04-21
e 1767/2026 T :
89/2026|24.04.2026 BLAPL- U.K.PANDA GENERAL Order Dtd. 2026-04-21 BAIL-2
e 1977/2026 T :
— MISC.
60/20261(24.04.2026 B K SWAIN GENERAL Order Dtd. 2024-02-23 APPEAL
854/2018
SEC.
. MISC.
61/20261(24.04.2026 B K SWAIN GENERAL Order Dtd. 2024-02-23 APPEAL
333/2017
SEC.
Order Dtd. 2024-02-
CRLMP- .. . WRIT
62/20261(24.04.2026 1413/2020 S K ROUT GENERAL 23Petition, Annexure, Entire BRANCH- 3
Order,
WRIT
WP (C) - BRANCH
65/20261(24.04.2026 7785/2022 L D PANDA GENERAL Lower Court Record (DIVISIC
BENCH-2)
WRIT
WP (C) - . BRANCH
70/20261(24.04.2026 22601/2021 R K BARIK GENERAL Entire Order (DIVISIC

BENCH)




FA-

73/20261(24.04.2026 192/1968 P K BARIK GENERAL
WRIT
WP (C) - o BRANCH
82/2026(24.04.2026 o7 ) |s PRADHAN  |GENERAL Order Dtd. 2026-04-23 s
BENCH-1)
88/2026 |24.04.2026 |CONTC~ S RATH GENERAL Order Dtd. 2026-04-15
04 5264/2025 :
WP (C) - o WRIT
91/202624.04.2026 o> ) K C PANDA  |GENERAL Order Dtd. 2026-02-17 o eH_t
RVWPET- CIVIL
08/2026(24.04.2026 308" I RAO GENERAL Order Dtd. 2026-03-31 o
10/2026 |24.04.2026 |[PLBAPL- B K PANDA  |GENERAL Order Dtd. 2026-04-23
U 2219/2026 raer .
CRLREV-
16/2026124.04.2026 684/2025 S BISWAL GENERAL Order Dtd. 2025-12-04
CRLREV-
17/2026(24.04.2026  [c 000 IS BISWAL GENERAL Order Dtd. 2025-12-04
20/2026|24.04.2026 |PLAPLT S BISWAL GENERAL Order Dtd. 2026-01-29
YR 9997/2025 € .
22/2026 24.04.2026 | (C)- A K PARIDA |GENERAL Order Dtd. 2026-04-22
04 11626/2026 :
24/2026 24.04.2026 |"E(C)- T BAG GENERAL Order Dtd. 2026-04-22
10885/2025
WP (C) - . WRIT
25/2026(24.04.2026 |30 o0)° P K ROUTRAY |GENERAL Order Dtd. 2026-03-25 o CH 1
WP (C) - o WRIT
27/2026124.04.2026 8007/2026 P K ROUTRAY |GENERAL Order Dtd. 2026-04-17 BRANCH--
31/2026|24.04.2026 |CONTC N MUKHI GENERAL Order Dtd. 2026-03-13
04 868/2026 :
32/2026|24.04.2026 |CONTCT N MUKHI GENERAL Order Dtd. 2026-03-13
04 870/2026 :
35/2026 24.04.2026 |CONTC™ N MUKHI GENERAL Order Dtd. 2026-03-13
<04 871/2026 :
41/2026 |24.04.2026 |CONTC~ N MUKHI GENERAL Order Dtd. 2026-03-13
04 831/2026 :
42/202624.04.2026 |CONTC~ N MUKHI GENERAL Order Dtd. 2026-03-13
V4 830/2026 :
45/202624.04.2026 | CONTC~ N MUKHI GENERAL Order Dtd. 2026-03-13
V4 690/2026 :
CRLA-
69/2026|24.04.2026 S K SWAIN  |GENERAL Order Dtd. 2026-06-30

168/2026




ABLAPL-
77/20261(24.04.2026 2257/2026 R K SARANGI |GENERAL Order Dtd. 2026-04-21
81/202624.04.2026 |"E(C) - R K SARANGI |GENERAL Order Dtd. 2026-04-21
6668/2026
83/2026|24.04.2026 |[PBLAPL™ I 2 SWAIN  |GENERAL Order Dtd. 9999-12-31 BATL-1
04 2781/2026 :
86/202624.04.2026 |"T(C)- P R SWAIN  |GENERAL Order Dtd. 2026-04-23
04 11375/2026 :
WRIT
WP (C) - L BRANCH
06/20261(24.04.2026 4893/2007 S NAYAK GENERAL PetitionAnnexure, (DIVISIC
BENCH)
07/202624.04.2026 | 2O” NN GENERAL Order Dtd. 2025-12-17 iéigAL
YR 288/2016 |MOHAPATRA € : SC
o MISC.
08/20261(24.04.2026 P K JENA GENERAL Order Dtd. 2023-06-21 APPEAL
227/2019
SEC.
o MISC.
09/20261(24.04.2026 P K JENA GENERAL Order Dtd. 2023-06-21 APPEAL
258/2019
SEC.
o MISC.
10/2026124.04.2026 P K JENA GENERAL Order Dtd. 2024-11-28 APPEAL
226/2019
SEC.
WP (C) - PetitionAnnexure,Entire WRIT
11/20261(24.04.2026 14013/2023 S DAS GENERAL Order, BRANCH-
WP (C) - PetitionAnnexure,Entire WRIT
15/2026[24.04.2026 {21007 Ia MISHRA GENERAL deder o NCH. -
WP (C) - o WRIT
16/2026(24.04.2026 |[7iCL7 U K PANDA  |GENERAL Order Dtd. 2026-04-22 o CH_ ¢
18/2026 |24.04.2026 |°9¢ P K JENA GENERAL
-04. 1314/1985
20/2026|24.04.2026 | RO~k pag GENERAL Order Dtd. 2025-07-30
04 141/2025 :
21/2026|24.04.2026 |PLAPLT C SAHU GENERAL Order Dtd. 2026-04-21
04 1760/2026 :
CRLA- CRIMINATI
23/2026(24.04.2026 |S20%° | K MOHANTY |GENERAL Order Dtd. 9999-12-31 S emar
We (C) - o WRIT
24/2026[24.04.2026 717 |8 K DALET  |GENERAL Order Dtd. 2026-04-23 o NCH
28/2026 24.04.2026 |CONTC™ P K JENA GENERAL Order Dtd. 2026-04-08
V4 825/2026 :
30/2026(24.04.2026 |[ABLAPL-  |P K MOHANTY |GENERAL Order Dtd. 2026-04-23 BATL-1




2164/2026

32/2026 |24.04.2026 |[PBLAPL™ lh ¥ saHOO  |GENERAL Order Dtd. 2026-04-16 BATL-2
805/2026
33/2026|24.04.2026 |CMEC S DAS GENERAL Order Dtd. 9999-12-31
04 872/2025 :
34/2026|24.04.2026 |"E(C)- S PRUSTY GENERAL Order Dtd. 2026-04-24
04 5414/2026 :
ABLAPL-
35/202624.04.2026  DUOT |G R PATRA  [GENERAL Order Dtd. 2026-04-23
WP (C) - o WRIT
36/2026(24.04.2026 01" |G R PATRA  |GENERAL Order Dtd. 2026-04-23 N NCH
WP (C) - o WRIT
38/2026(24.04.2026 |2 (ci7 o |B DAS GENERAL Order Dtd. 2026-04-21 o CH s
WP (C) - o WRIT
39/2026[24.04.2026  [T{C17 1B DAS GENERAL Order Dtd. 2026-04-21 ENCH
WP (C) - o WRIT
40/2026(24.04.2026 |17 B DAS GENERAL Order Dtd. 2026-04-21 N NCH
WP (C) - o WRIT
41/2026(24.04.2026 |5 ) B DAS GENERAL Order Dtd. 2026-04-21 o NCH .
WP (C) - o WRIT
42/202624.04.2026 |} 207 B DAS GENERAL Order Dtd. 2026-04-21 R ANCH -
43/202624.04.2026 |CRBMC- S D JENA GENERAL Order Dtd. 2025-02-21
U4 3109/2024 :
44/2026|24.04.2026 |CRDMC- S D JENA GENERAL Order Dtd. 2025-02-21
04 3109/2024 :
ABLAPL- B N
45/202624.04.2026 [ ;0000 10 L gy |GENERAL Order Dtd. 2026-04-21 BAIL-2
46/2026|24.04.2026 |WE ()~ S S PASAYAT |GENERAL Order Dtd. 2026-04-20
04 8945/2026 :
50/2026|24.04.2026 |NE(C)- S S PASAYAT |GENERAL Order Dtd. 2026-04-20
8940/2026
53/2026|24.04.2026 |"E(C)- S S PASAYAT |GENERAL Order Dtd. 2026-04-20
04 8934/2026 :
58/2026|24.04.2026 |"E(C)- S S PASAYAT |GENERAL Order Dtd. 2026-04-20
V4 8929/2026 :
60/2026(24.04.2026 WP (C)- 'S S PASAYAT |GENERAL Order Dtd. 2026-04-20 WRIT




18916/2026 | BRANCH-1
WP (C) - o WRIT
61/2026(24.04.2026 5. )7 IR K MAHABHOT GENERAL Order Dtd. 2026-04-09 R ANCH-
CMP-
63/202624.04.2026 S R JENA GENERAL Order Dtd. 9999-12-31
30/2025
64/2026 |24.04.2026 |PPLAPL™ Ih ¢ samu GENERAL Order Dtd. 2026-04-16 BATIL-2
852/2026
WP (C) - o WRIT
38/2026(24.04.2026 |- U0 |p HAZRA GENERAL Order Dtd. 2025-01-21 R
WP (C) - WRIT
44/20261(24.04.2026 17720/2023 S N MISHRA GENERAL Order Dtd. 2026-04-20 BRANCH-1
WP (C) - Coa WRIT
45/2026(24.04.2026 | )o10)7 ls N MISHRA |GENERAL Order Dtd. 2026-04-20 o CHo 1
WP (C) - Coa WRIT
46/2026(24.04.2026 |)o10)7 ls N MISHRA |GENERAL Order Dtd. 2026-04-20 o CHo 1
WP (C) - e WRIT
49/202624.04.2026 |, 07 3 B ROUT GENERAL Order Dtd. 2024-08-21 o e
WP (C) - el WRIT
57/202624.04.2026 00007 13 B ROUT GENERAL Order Dtd. 2024-08-21 o CH. -
MATA- PetitionAnnexure, Entire FIRST
62/2026124.04.2026 3/2022 P K MOHANTY |GENERAL Order, APPEAL
WP (C) - . WRIT
63/2026(24.04.2026 |, - )° . |B C PANDA  (GENERAL Order Dtd. 2022-07-25 R ANCH-
WP (C) - e WRIT
64/202624.04.2026 2= S0 |3 sAROO GENERAL Order Dtd. 2025-07-28 AN CH
WP (C) - o WRIT
65/2026(24.04.2026 [/c 00 o |s K SAHOO  |GENERAL Order Dtd. 2026-03-31 B ANCH ]
ABLAPL- S. K.
66/20261124.04.2026 2999/2026 |MOHANTY GENERAL Order Dtd. 2026-04-23 BAIL-2
68/2026 |24.04.2026 |NE ()~ P K DASH GENERAL Order Dtd. 2015-01-21
9146/2009
ABLAPL- S. K.
69/2026(24.04.2026 oo oo o S GENERAL Order Dtd. 2026-04-24
ABLADL.  |SANTOSH
71/2026(24.04.2026 502Ut KUMAR GENERAL Order Dtd. 2026-04-23
MAHANTY
. MISC.
72/20261(24.04.2026 D K MOHANTY |GENERAL Order Dtd. 2025-05-16 APPEAL
88/2021
SEC.
ABLAPL- JYOTI RANJAN
74/2026(24.04.2026 oot 190 GENERAL Order Dtd. 2026-04-23 BATIL-1
0JC— Order Dtd. 1996-07-
76/20261(24.04.2026 3765/1996 N SAHOO GENERAL 29Petition, Annexure,
ABLAPL- JYOTI RANJAN
79/2026(24.04.2026  [ooon ot 190 GENERAL Order Dtd. 2026-04-23




0JC- Order Dtd. 1996-07-
80/20261(24.04.2026 5777/1998 N SAHOO GENERAL 29Petition, Annexure,
0JC- Order Dtd. 1996-07-
83/202624.04.2026 |70 N SAHOO GENERAL S operition Anmestre,
ABLAPL- JYOTI RANJAN
84/202624.04.2026 o2l 0 GENERAL Order Dtd. 2026-04-23
WP (C) - Order Dtd. 2007-03-
86/202624.04.2026 |00 N SAHOO GENERAL S perition anmestie,
87/2026|24.04.2026 |CCBAPL- B. N. SAHU |GENERAL Order Dtd. 2026-04-27
04 2340/2026 o N :
WP (C) - Order Dtd. 2007-03-
90/2026|24.04.2026 23054/2014 N SAHOO GENERAL 22Petition, Annexure,
WP (C) - o WRIT
91/2026(24.04.2026 |30 .2)° B, P. TANGA |GENERAL Order Dtd. 2026-02-13 o e -
CONTC- Order Dtd. 2007-03-
92/20261|24.04.2026 348/2015 N SAHOO GENERAL 22Petition, Annexure,
94/2026|24.04.2026 |[CCBAPL- B. N. SAHU |GENERAL Order Dtd. 2026-04-27
YR 2350/2026 |°° " € .
ABLAPL-
97/202624.04.2026 ;oo te o B. N. SAHU |GENERAL Order Dtd. 2026-04-23
ABLAPL-
99/2026(24.04.2026  |5cop oo [B. N. SAHU |GENERAL Order Dtd. 2026-04-22
ABLAPL-
01/20261(24.04.2026 2901/2026 B N. SAHU GENERAL Order Dtd. 2026-04-23 BAIL-1
ABLAPL-
04/20261(24.04.2026 2702/2026 B. N. SAHU GENERAL Order Dtd. 2026-04-22 BAIL-2
BLAPL- MANOJ KUMAR
06/202624.04.2026 |,'ge oo PO GENERAL Order Dtd. 2026-04-27
ABLAPL- MANOJ KUMAR
09/202624.04.2026  [;oo T O GENERAL Order Dtd. 2026-04-23 BATL-2
13/2026 |24.04.2026 W)~ D. D. NAIK |GENERAL Order Dtd. 2026-04-23
04 11916/2026 ° :
ABLAPL-
18/20261(24.04.2026 2850/2026 D. D. NAIK GENERAL Order Dtd. 2026-04-23 BAIL-1
We (C) - o WRIT
19/202624.04.2026 |3 ()7 IR K MAHABHOT |GENERAL Order Dtd. 2026-04-16 R
ABLAPL- S. R.
21/2026(24.04.2026 |5 Es GENERAL Order Dtd. 2026-04-23
22/2026|24.04.2026 [RBLAPL= 1. b kAR GENERAL Order Dtd. 2026-04-24

3097/2026




ABLAPL-

A. K.

26/2026124.04.2026 2817/2026 |[MOHANTY GENERAL Order Dtd. 2026-04-23 BAIL-2
28/2026 24.04.2026 |"E{C)~ S N MISHRA |GENERAL Order Dtd. 2026-04-21

6888/2026

ABLAPL- A. K.
30/2026[24.04.2026  [SEAT IR Ky GENERAL Order Dtd. 2026-04-23

ABLAPL-
31/2026(24.04.2026  [250055C |p BEURA GENERAL Order Dtd. 2026-04-23

ABLAPL-
33/202624.04.2026 AT e BEURA GENERAL Order Dtd. 2026-04-23

WP (C) - A. K. o
34/2026 24.04.2026 75007 B K- GENERAL Order Dtd. 2026-07-17

ABLAPL-
35/202624.04.2026  0PATLC b s pag GENERAL Order Dtd. 2026-03-09 BATL-1

ABLAPL- A. K.

37/2026 24.04.2026  [JEAT AR K GENERAL Order Dtd. 2026-04-23
38/2026|24.04.2026 |[RBLAPL™ Iy - pANDA  |GENERAL Order Dtd. 2026-04-22 BATL-2
04 2620/2026 :
ABLAPL-
40/2026 |24.04.2026  [3O0ETD Ik pas GENERAL Order Dtd. 2026-04-15

CRLMC- CRIMINATI
43/2026(24.04.2026 |50 K DAs GENERAL Order Dtd. 2026-04-15 e
50/2026124.04.2026 CRLMC~ J R PUROHIT |GENERAL Order Dtd 9999-12-31

04 882/2026 :

RVWPET- Order Dtd. 2026-03-
52/2026124.04.2026 211/2024 P K MOHANTY |GENERAL 20Petition,Annexure,
55/2026124.04.2026 ABLAPL- R K NAYAK GENERAL Order Dtd 2026-04-24 BAIL-1

04 3035/2026 :

WP (C) - o WRIT
56/2026(24.04.2026 |5/ (5" lp N NAYAK  |GENERAL Order Dtd. 2026-04-23 o eH

We (C) - o WRIT
57/2026(24.04.2026 4010 P N NAYAK  |GENERAL Order Dtd. 2026-04-23 o NCH ¢

We (C) - o WRIT
58/2026(24.04.2026 |50l |p N NAYAK  |GENERAL Order Dtd. 2026-04-23 o CH

N I C (Software Team)



